
 
GOVERNMENT OF INDIA 

MINISTRY OF HOUSING AND URBAN AFFAIRS 
 

LOK SABHA 
UNSTARRED QUESTION NO. 583 

TO BE ANSWERED ON JULY 22, 2021 
 

HOUSES FOR URBAN POOR 
 

NO. 583. SHRI MARGANI BHARAT: 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 
state: 
 
(a) whether the Union Government has asked the States to submit 

details as to the number of houses for poor in urban areas 
required by 2022 and if so, the details thereof;  

(b)  whether 12 lakh houses for urban poor are required in Andhra 
Pradesh;  

(c) if so, the details thereof, district-wise, with a particular 
reference to East Godavari district; and  

(d) the manner in which the Union Government is going to ensure 
that 12 lakh houses are allotted to Andhra Pradesh and the goal 
of Housing for All by 2022 would be achieved in Andhra Pradesh?  

 

ANSWER 
THE MINISTER OF STATE OF THE 

 MINISTRY OF HOUSING AND URBAN AFFAIRS 
(SHRI KAUSHAL KISHORE) 

 
(a):Yes sir; under Pradhan Mantri Awas Yojana–Urban [PMAY-U] 
States/UTs have undertaken demand survey and reported validated 
demand of around 112.24 lakh houses in urban areas of the 
country.  
 

(b) & (c):The State of Andhra Pradesh has reported a demand of 
20.50 lakh houses under PMAY-U. Based on the proposals 
submitted by the State, 20,37,411 houses have been sanctioned. 
District-wise details, including that of East Godavari district, of 
these houses are Annexed.  
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(d): Against the total sanctioned houses for Andhra Pradesh, 
14,90,522 houses have been grounded for construction; of which 
4,62,353 houses have been completed. The State has been 
requested to ground construction of balance sanctioned houses, 
complete the already started and saturate the housing demand 
city-wise within the Mission period to achieve the goal of Housing 
for All. 
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 Annexure referred to in reply to LSUQ No - 583 due for 22-07-2021    District wise details of houses sanctioned as per the proposals submitted by the State of Andhra Pradesh under PMAY-U     
Sl 
No District 

No of houses sanctioned as per 
the proposals submitted by the 
State Govt. of Andhra Pradesh 

1 Anantapuramu 1,66,531 

2 Chittoor 2,03,066 

3 East Godavari 1,85,888 

4 Guntur 1,76,279 

5 Kadapa 1,18,164 

6 Krishna 2,39,913 

7 Kurnool 1,47,286 

8 Prakasam 1,11,166 

9 Sri Potti Sriramulu Nellore 1,33,871 

10 Srikakulam 1,08,011 

11 Visakhapatnam 1,19,726 

12 Vizianagaram 1,11,993 

13 West Godavari 2,15,517 

Total- 20,37,411  


